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OPEN COURT 

CENTRAL ADMINISTRATIVE TRIBUNAL, ALIMABAD 9ENCH 

A LIAHA 11:k D 

wletiose••••waty.b 

DATED: THE 	2C TH DAY OF NOVEMBER 1997 

CORAM 	Hon le Mr. D. 5 Bawe j a , A.M. 
01•1•••••••••••••■•■•or 

ORIGINAL APPLICATION NO.1061 OF 1996 

P.N.Verma S/o Late M.N.Varma aged about 51 years 

Chi f Traffic Inspector (Safety) Varanasi. 

• • • 
	 Pe titioner 

C/A Shri Rakesh Verma, Advocate 

Versus 

1. Union Of- India through the General Manager, 

North Eastern Railway, Gorakhpur, 

2. Chief Operations Manager, North Eastern 

Railway, Gorakhpur.  

3. General Manager (P), N rt h Eastern Railway, 

Gorakhpur. 

4. Senior Divisional Operations Manager, 

North Eastern Railway, Varanasi. 

5. Shri U.K.Sinah, '3enior Divisional Operations 

Manager, North Eastern Railway, Varanasi. 

• • • • 
	 Respondents 

:; 'R Shri V. Ksloe 1, Advocate . 

ORDER 

BY H ON.  'BLE MR. D.S. 	„TA  

This application has been filed challenging 

the transfer order dated 14.8.1996 with a prayer to 

quash the same. 



2. 	Counter and Re cinder affidavits have been 

exchanged. Shri Rakesh Verna, learned counse l for the 

applicant and Shri S.K.Misra proxy to Shri V.K.Goel t  

learn 	couns. I f or the respondents are present. Shri 

Rakesh Verna submits that the impugned transf ,,r order 

has since been cancelled and as such t 	is no grievance 

erist, at present. In vi.evi of tbis he does not want to 

press the 0.A. cad he O.A. is dismissed accor-iingly 

as not pressed. 
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